vear..202). .20

LMD BMTLYAT.. AL, .......; SON/GaYgHCer/site of LATE. ., ALL. . MUSBEAN
GG’ D s YEBYS, beloniging to GRAR. VERHAN, SABHA..SAHEWALAY

give hereln below the detalls of the assets (immaovable, movable, bank balance, etc.) of

miyself, my spouse and dependants*;

ets

c‘at[.ng the extent of joint ownership wilt alse have to be

1g.0f movabil

(fssets In joint name ind

given}

Br.. |  Description E4if Epouse | Dependant-1 | Depandant-2 | Dependant-3
Ko, 2o Name(s] L Hame Ete. Name

(iy §<ash VAITA KMAToON| LRFAN ALAM | ATRA PRE WEEN
SRR £ ' 20004 Joco+ NI NI '
{i} | Deposits in it § :

| Benie, Financar | 27 | |
Institutions And N
Hon-Banking AE— L NEL NI L
Flnancial -
Companies

{ily {Bonds,
{ Debentunes and. | ) '
Shares In LML NI i NIL
companies

NSL

(v} | Other financial
institutions,
i IECC B I S
Policies, etc '

(v} | Mator Vehicles
l{qu:ﬁ:“ﬁégg | NIL NEL NI INTL

& CLTC N R e
} details of | boLb - 195w
welght and NIL  leyver -st5

value)

NI NIL

(vii) | Gther assets, :
such as values T NIL NTL-

of claims / e s N

interests > M

Note: Value of Bands / shares / Debentures as per the latest market value In Stock

Exchange In respect of listed companies and as per books in the case of non listed

companles shotild ba given.

* Dependant here means & person substantiafly dependent on the incame of the

employee,
s gl




B,  Detalls of Immovable assets

[N-ﬂt&. ngertleg in jolnt cwnmsmp indicating the extent of joint ownership will

also have Lo be indicated]

B | Nmipﬂnn galf

[ Spoues | Gepensnt-1

T Gependant-2 | Dependant-3

Hame | Ete,Name |

| Nama(8) | Hame

| M.

{i} Agrlcuiturﬁl,tand
- Locationds)
- Survey number(s) NEL
- Extent {Total
measurement} ;
 -Current market value |

nIL NIL

NEL

(i) Nﬁnwihgricmmra! Land
- Locatlon(s)
= Bur "y' mﬂml}ar{s}

NIL

NTL L

NIL

[

nﬂ‘nﬁser{s} NIL
- Extent {Total

- CoFreRt n%'ark@t
value .

NIL FEFL

NIL

(W) | Houses 7 Apartments,
elo.

| - Lacation(s}

= Survey fdoor

number{s} - AL
- Extent {Total
mieasiremeant)

- Current miarket
va

NIL NIL

NEL

. lvalus
v} | Others (such as
interest fn gwpeftﬂ

NIL

NIL NI

NTL

{2y 1 gwe hmsn below the drsf:aiﬁs of my fiabilitles / overdues to public financial

institutions and gnvwnmen{ dues:-

[Note Pleass: gwe ﬁepamtﬁ details for each :tsm}

— Er. | Descripton Kame &addimm: of Bank f CRmpunt cutstanding as
Ne, Finsncist Instititions(s) / T, P T
41 Bvr Dep vent {8}
(8} |t} Loans from Banks |00009
(iiy Loans from ram fnancial _
institutions. NI
(iil} Goverrument Dues:
{a} dues to deparkments
dealifg with government NIL
| accommodation ,
{b} diyes to departments B
dealing with supply of NI
 water e gt}
(<) diue::-. t% dapartime?m
dealing with supply o
| electricity - J NI

Ty 3




(d) dues to departments i -
dealing_with telephones RELE
{e) dues to departments
dealing with government
transport (Including NI L
alrcraft and helicoptars) .
(6) | (i1 Income Tax including |
surcharge [Also indicate
| the assessment year upto
which Income Tax Return BHGPASE 264
flled. Give also Permanent
ount Number (FAN)]
(i) Wealth Tax [Also
(ndicate the assessment NI
year upto which Wealth
Tax return filed.]
{iily Sales Tax [Oniy i
case of proprietary NIL
business]
(iv) Property Tax NTL
Gender - I ™| (MF
Paectfith. = JTolsTola [ 1] 8]8 | toonm
Class/Grou -
i .
Cadre t- , ; e
[ prraR __ vIDHAN SARHA - |
{Full Name e.g. B.A.S.-Bihar Administrative Service,
B.S,S.- Bihar Secretarlat Service etc.)
Homa District = E“ AT H o en |
I hersby deciare ﬁ;at the above ﬂaﬁmls are true to the best of my
knowledge and belief.
SRy 3R]
Eﬁgﬂﬂtum 11111 Fed AN IANEI A IR RN MrdambddseINany Farvamime
Name of Employee: 2722 BT EYAL AT
Piace:..[0:.05: 2021 pesignatian:.......Q.EFLSE. .. ATLENRANT
pate....LATA....... pepartment:.. BTHAR.., Y IDHAN. SALHA PATNA
Note: Plaase sign each page of the decieration. Asset declaration form

must be in Ad size white paper with computer typed (single side)

in preseribed format,

ST T 3T



